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from all sections of the House saying that
they would like to have , full debate on the
price situation. Therefore, I am converting
the Calling Attention inty a short duration
discussion.

SHRI M. KALYANASUNDARAM
(Tamil Nadu): Sir, I make a submission? I
would like to raise a matter in regard to the
Central Government employees.

MR. CHAIRMAN: No. Not permitted. Mr.
Chaturanan Mishra to move the Calling
Attention Mouon. yu:tcn;ip-tions) Nothing
else will go on record, I am not allowing this.

SHRI M. KALYANASUNDARAM:*
SHRI S. W. DHABE (Maharashtra) :*

SHRI V. GOPALSAMY (Tamil
Nadu):*

MR CHAIRMAN: : I will not allow this, I
consider all these matters in my chamber and
whatever is urgent and important,, I allow.
This is not such an urgent thing and this has
not been raised in my chamber. Therefore, 1
am not allowing it. I am not going to deviate
from this practice. Mr. Chaturanan Mishra
please. Nothing else will go on record. No
Zero Hour.

SHRI M. KALYANASUNDARAM: What
is the remedy then?

MR. CHAIRMAN: Next day.

SHRI M. KALYANASUNDARAM: I will
not be there.

MR. CHAIRMAN: If you are not here,
other Members are there.

The House cannot adjust itself to the
convenience of individual Members. No.

SHRI M. KALYANASUNDARAM; H
this is what you say, I am i» your hands. 1
am helpless.

*Not ricird-d as ord”rd by the Chiir.
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MR. CHAIRMAN: Thank you very much.
I know, you will co-operate with me.

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): Sir, do you deny the
existence of Zero Hour in this House?

MR. CHAIRMAN: I am not here to answer
questions. I go according to the rules and
practice. (Interruptions) I am co-operating
more with you than you are co-operating with
me.

SHRI M. KALYANASUNDARAM: My
conscience does not permit me to submit to
your arbitrary decision. I am walking out in
protest.

SHRI S. W. DHABE: I support what Mr.
Kalyanasundaram has said and I am also
walking out.

SHRI V. GOPALSAMY: We also support
Mr. Kalyanasundaram and we are walking
out.

[ At this stage, some hon. Members left
the Chambers,}

CALLING ATTENTION TO AMATTER
OF URGENT PUBLIC IMPORTANCE

Situation arising out of steep rise in prices of
Essential Commodities

MR. CHAIRMAN: Calling attention
please.

SHRI CHATURANAN MISHRA (Bihar):
Sir, I call the attention of the Minister of Food
and Civil Supplies to the situation arising out
of the steep rise in the price, of essential
commodities and the steps taken by the
Government in this regard.

MR. CHAIRMAN: Now, the hon.
Minister will make the statement and
after that, the discussion will take
Place.

fLater converted into Short Duration
Discussion.
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THE MINISTER OF STATE OF
THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (SHRI K. P. SINGH DEO):
Mr. Chairman. Sir, Hon. Members are aware
that there was some improvement in the
overall price situation in 1984-85. The annual
rate of inflation declined from 9.2 per cent in
March, 1984 to 6 per cent i, March, 1985. The
annual rate of inflation has declined further to
4.8 per cent in the first week of November,
1985. During the first seven monies of th,
current financial year the Wholesale Pirce
Index has moved up by less than 4.0 per cent.
I may also inform the Hon'ble Members that
during the past 13 weeks ending 2nd
November, 1985, the Wholesale Price Index
has moved down by 2.0 per cent. However,
the prices of some essential commodities have
moved up

The availability of essential com. modifies
has been generally satisfactory. It is
remarkable, Hon'ble Members will agree, that
during the lean period and the festival season
the supply position of various essential
commodities including edible oils and sugar
has been by and large satis, factors'.

We have not only attained self-
sufficiency in foodgrains but are now
having some surplus wheat. This has
provided us the much needed food
security. In  fact, we are trying
through various programmes, an-

nounced by the Finance Minister yesterday, to
provide food to weaker and vulnerable
sections of the society and cheaper prices.

Hon'ble Members may recall that su<?ar
production has been sluggish during the past
two years and we had to resort to substantial
imports. In order to enable the sugar factories
to pay remunerative prices for sugarcane, the
statutory minimum price of sugarcane has
been raised from Bs. 14 a quintal linked to
recovery of 8.5 Per cent to Rs. 16.50 a quintal
linked to recovery of 8:5 per cent for the
current year and to Rs. 17 a quintal Unked to
recovery of 8.5 per cent for
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I the next sugar year. As a conse-I quence the
retail price of levy sugar has been raised by 40
Paise per kg. to be effective from the beginning
of December, 1985JL It' is hoped that this will
provide the necessary encouragement for
enhancing the production of sugarcane and sugar
so as to attain self-sufficiency.

In order to encourage domestic pro. duction
and reduce our dependance on imports, the
issue prices of imported edible oinls to the
vanaspati industry and for the Public Distribu-
tion System have been raised by Bs. 2,000 per
tonne and Rs. 1,000 a tenne respectively from
15th November, 1985. Simultaneously, the
supply oi imported edible oils to the vanaspati
industry has been reduced from 60 per cent of
their requirement to 50 per cent. They have,
however, been allowed to use expeller
mustard/ rapeseed oil in lieu of this reduction.
In view of this, the voluntarily agreed prices
of vanaspati have been raised by the industry.

constant
of es

exercising
the prices
check. Every

Government  is
surveillance to keep
sential commodities in
effort is being made to ensure their
availability =~ throughout the  country.
The main thrust of Government's po
licy is to increase the production of
essential commodities ptrticularly
those in short supply. The. export of
essential commodities particularly
keeping in view our domestic requirements.
Some commodities are imported in augment
domestic supply. The Public Distribution
System is being expanded and improved. The
State Governments are inforcing the Essential
Commodities Act and similar legislations.
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SHRIMATI KANAK MUKHERIJEE "

(West  Bengal): Madam, while dis
cussing the problem of price rise, I
remember the famous lines of S.T.
Coleridge in Ancient Mariner: "Water
water everywhere not a drop to
drink." Such a cursed paradjxlcal situation of
scarcity amidst plenty has been created in our
country by the economic policies of the
Union Gov- ' ernment. Madam we have had
two decades of Green Revolution and two
successive bumper harvest years, though we
could not fulfil the Sixth Plan targets. We
have a stockpile of foodgrains with the FCL.
It has already reached 30 milloin tonnes and
could even reach 38 or 39 million ton. nes.
But we are burden with this excess stock. The
Government granaries are overfull and the
Government does not know what to do with
it, as the people have no purchasing power to
buy it. So they go hungry. Some 300 million
people go starved or underfed. Such is the
paradoxical situation which the Government
has created. Now with this huge stock of
food, the Government does not know what to
do and they are even trying to export
foodstuffs to get rid of this huge stockpile.
Utilisation of the foodgrtins available can be
made by introducing a massive programme of
rural employment. Formerly it 1 was known
as the Food for Work Programme; now it is
called NREP. This can be easily utilised in
that. It can directly give food to the people
and it can build national assets. It can lead to
an enormous growth of human
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Capital and it can create innumerable manaays
of employment. The | Government
can even plan a com-prenensive  midday meal
scneiiie. to UK cnuaren. Thai way also this

s.oekpi.e of loodgraing can be utilised. But the
GOV ernmeut will not do it. It will keep pre-
ponderant sections of the people. the major

sections ot the nation's population excluded from
the growth process. Thai (is way we could not
make any spectacular economic growth. if the
peopie are  not involved, it we do not take into
consideration ine prooiems of the majority of the
popu.iauon, no Aryabhata or satellite or new
technology will help the nation  to i grow.
Now the main thing is the income or the
purchasing power of the  nation's miajoiity.
increasing their purchasing power is . the
main thing, .out our economic policies,
espe- I cialiy the new economic policies of
the Government are ideologically reoriented to
wards the direction of the Western capitalist
countries and that also without land feroms and
without fighting against the feudal legacies of
our country. Now. see the rate of growth.
The per capita income in our country is the least
even among the developing countries.  The per
capita consumption of food and textiles has
declined over these there-and-hall decades of
independence of our country. Again due to the
recent shift in the economic policies of the
Union Government, the exports are sluggish and
the imports have been liberalised like anything. We
had never seen such a rise in imports , before.
And in spite of the record foreign trade deficit,
the prices of some goods are only marginally less
than in the previous year. The retail prices
aw riing faster .and faster than the wholesale prices.
Now the rise in the wholesale prices also is over
300 per cent in the last one decade. In 1972 it
was  200. Now it is over 600, Look at these price
of sugar, the price of oil, the prices of ' all
essential commodities. Here are the i'sto aid
charts submitted by. the Government itself in
Parliament, i, the Rajya

sabha and in the Lok Sabha. At least ten
charts are with me showing a grad-mi rise
in the prices of all essential commodities.

[20NOV.I9S5]
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Our  honourable rriend has already
mentioned about it. See how the Gov-
ernment is favouring the sugar and oil lo-ouies.
the ratio ot the levy sugar and the open market
sugar was 65:35, Now they have changed
the ratio to 55; 45. They have increased
the price of levy sugar to Rs. 4.80 and
consequently  the price of the open market
sugar has gone up to Rs. 7.80. In Delhi
market sugar has been priced at Rs.  7.80,

Look at the steep rise in the price of
vanaspati. My friend has already
mentioned  it. From Rs. 244.50 vanaspati

has risen to Rs. 265 or 15 kgs.  That also hag
gone to the  black market. So is the case
with edible oil. Industrial quota has
been reduced to 10 per cent and the pi ice of
the imported oil is becoming very high.
Oil looby and sugar loboy are the most
favourable ones with the Union Government.
the prices  of all essential commodities like
rice, oil, sugar, coal, kerosene, railway
fares, steel, have been rising gradually and
regularly. In contrast, the prices of
agricultural products are falling. The poor
peasants are suffering. The prices of jute,
cotton, sugarcane, coconut, tobacco, are
falling. This is the contradiction. The
purchasing power of the people is becoming
less and less. The purchasing power of the
people is becoming less and lessand the price
is lowering the real wages along with the
growing unemployment creating the worst
kind of economic situatoin for the common
peopie.

Now look at the import-export pol'cy.
While there is a steep rise in the prices of
essential commodities, the prices  of some
other commodities are getting lesser and
lesser. What are those commodities?
Luxury good like TV, coucolu T.V. re-
frigerator and ~ some electronic goods,
which are used ony by 5 psr cent of the
people of our country. So I ask th»se

categorical  question: Is the Union
Governmsnt  going  to take  extemiv?
stens for creating work  on"0-

rtunities, as, for example, under the NR-EP,
for utlising the huge food stocks an<f at the
same time for developing the nation and
national assets? Secondly [- #h-
Government going to revise its import-
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[Shrimati Kanak Mukherjee]

wapuil poucy so that the country may
povuUdlle soleslcdant aod e peuple mady
W Uedsvedd LIVLL WNe TIEOUrs Of Lng @xisl-
JUE coUUUMLIC sildauon! wial Sweps 1s (he
wvovernment going (o take 10 supply €s-
senua; coDunudslies to the peopie at far
pirees?  Loe West Bengal Government hias
peen suggesung for yeurs, let lhe Uwon
Governmeng lake up the responsibility of
suppiying at least fourteen essential com-
moaities o the common people all over
India at fair prices, but the Union Gov-
ernment 15 not taking any action towards
that end. Will the Government think ab-
out the suggesion of the West Bengal Go-
vernment and take necessary steps in that
direction? Next: Is the Government po-
ing to revise its policy of indirect taxes,
its policy of decreasing the prices of luxury
goods and increasing the prices of essenhial
commodities? Lastly, will the Government
abide by the democratic opinion of the
people and Parlinment and stop taking
administralive decisiong concerning price
Tise and essential commodities at  its own
sweet will?  These are my categorical
questions 10 the Union Government.
Thank you ,
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THE DEPUTY CHAIRMAN: Yes, Mr.
Gurupadaswamy. Would the House like to
adjourn for lunch at 1 PM or 1.30 PM?

SOME HON. MEMBERS: At 1 PM

THE DEPUTY CHAIRMAN: All
right, you may speak now.
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SHRI VISHV AJIT PRITHVIJIT SINGH
(Maharasntra): Let him speaK lor live
minutes now.

THE DEPUTY CHAIRMAN: Yes, he will
continue later on.

SHRI M. S. GURUPADASWAMY
(Karnataka): Madam Deputy Chairman, this
is a very important acoate and this has come
tor discussion after the meeting of the
National Development Council  which
considered and finalised the Seventh Plan.
And this has also come in the wake of various
steps and measures fatten by the Prime
Minister to contain inflation and contain the
prices. And this has come nearly after seven
or eight months after the Budget was passed.
What is exactly the present situation* and
what are the basic reasons for the present
situation on the price front and on the
economic front?

Madam, the statement of my hon. friend
does not give the corn ct picture, I am afraid.
He has played up certain facts and played
down certain other facts. He has said that
during the first seven months of the current
financial year the wholesale price index has
moved up by less than four per cent. And he
has said at the end of that paragraph that the
prices of some essential commodities have
moved up, however. Here is the It is true that
the wholesale price index has declined to a
certain extent but he has not given us the
reasons why this wholesale price index has
declined somewhat. He has not given us
which are the commodities which are
showing decline in prices in recent months
and which are showing the rise in prices. It is
true that the prices of certain commodities
have declined. This has been responsible for
bringing down the wholesale price index to a
certain extent.

We are really concerned here about the
price rise in respect 0i commodities of mass
consumption. We are concerned with the
rise in prices of
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essential goods which really touch the uuuget
oi tne housewife.

1'UK DJSPUTY CHAIRMAN: Shall we
continue aiter luncn.

The House is adourned tor lunch
Ull Z OCIOCK.

The House then adjourned for
lunch at one minute past one of the
ciock.

The xiouse reassemoxed alier luncn at tour
minutes past two of the clock, 1Ue uepuiy
111.ulul.tnin the Chair.

THE DEPUTY CHAIiRMAN: We Shan
continue with the discussion on tne piice
situation. &hri uurupaaa-swamy to conanue
his speecn.

SHRI M. S. GURUPADASWAMY:
Madam. I was saying in the pre-iuinh hour
that the statement of my triend, the hon.
Minister, is a camouflage and it tries to create
a certain amount ot illusion that everything is
line in the economic climate in the country,
particularly in respect of prices prevailing at
the present time. Madam, he has suppressed
many things, as | said. He has not come out
with the true state of things, the true state of
affairs, the reality. He has given the
wholesale price index. He has said, the price
rise is not abnormal, it is contained, it is
round about 4 per cent. Even 4 per cent rise is
wrong. In a dangerous inflationary situation it
is rather high. Apart from that, the house
should take note of the fact that the price of
essential commodities, articles of mass
consumption, is rising. The Minister has said
that there is availability of commodities but
that is offset by escalation of prices. There
has been a steep rise in wholesale prices of
fruits and vege-tables, where the rise is near
about 20.3 per r"nt. The price of eggs, fish
and meat, Madam, has gone up nearly by
16.4 per cent. There has also been a steep
risein the wholesale

Importance

price of sugar, khandsari, by about 19 per
c’ht. The price of fuel and cereals also has
risen by 10 per cent. There is a rise in price of
motor vehicles and their parts by 15 per cent
and 10 per cent. This wholesale price trend
has been somewhat reduced by the decline in
prices of certain other commodities. There
has been a fall in the price of oilseeds, by
16.4 per cent. There is a fall in edible oil
price mere or less to the same extent. There is
a declined in price of a few items like jute,
soaps cosmetics and the like. But the most
important articles of mass consumption have
been affected adversely as a result of this
price increase.

My friend must be bloating over the fact
that the price-affect has been contained, that
the price-affect is somewhere near about 4 per
cent but we cannot deal with this from limited
angle. You have to look at the entire period
since 1950-51. We have been having plan
Development for more than 3 decades. Except
in the first Plan, in all other Plans the rate of
national income growth is somewhere near
3.5 per cent and the targeted rate was 5 per
cent. The per capita income is round about
1.5 per cent, whereas the target was fixed at 2
per cent. Apart from this, if you go through
the price rise throughout the period, you will
see the enormity, of the situation, the
alarming picture that is emerging. Except in
1951-56 Plan period, in all the other Plan
periods there has been a continuance rise in
prices of all commodities and if you take the
base-year 1961-62 as 100 you will find only
in the 1st Plan there has been a decline in
price to the extent of 18 per cent. Then in
1965-66 the wholesale price increase is 131.6
per cent, in 1968-69 165.4 per cent in 1973-
74 254.2 per cent in 1974-75 313 per cent, in
1975-76 313.3 per cent, 1976-77. 319.8 per
cent and 1977-78 336.7 per cent. What the
Indian economy suffered from in all these
years. Madam, is this inflation price distor-
tion, and these have, in a way affect-
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ed our rate of growth, aflected the
savings, the value, of savings, further
this price increase has brougnt aoout
distortions in  distribution ox income
and wealth in our society. Various
aberrations have taken place as a
result of tnis iniiation and price esca
lation. ,

There is always a link between innauon
and prices and giowtn. As a resuit 01 price
uisioitioiis, erratic increase in prices in ail
tuese years, tne pirfnnea aeveiopmeut nas
saiiereu. rue oasic tilings ror tne common
man nave not oeen aoie to be supp’ieu
auequateiy. Keports are there that tne
economy is not acnieving the targets ior all
these years, except in the uirst Pian. Growth
and stability we nave been talking about for
long. Without stabilisation ol prices at a
lower level, I am sure we will not be able to
create the economic climate which is so
necessary to bring about an adequate and
sustained economic growth.

Madam, the Minister should take an
overall view of the entire situation, price
factor being the most important. What is
being done is, the Finance Minister or the
economic Ministries in the Government of
India want to stabilise inflation at a particular
level. They are not tackling inflation; they are
stabilising prices at a high level which is not
conducive for growth, which is not conducive
for development and which will not meet the
basic requirements of planning. So this
attempt to stabilise inflation at a higher level
is tfrong.

There has been no coordinated or
integrated policy pursued by the Government
in respect of price structure. I do not want to
refer to cost in detail, but let me point out that
when there is cost escalation, there has got to
be steps taken immediately to adjust prices.
There is such a time gap now between cost
escalation and the adjustment of prices that it
also has caused a lot of problem in respect of

[ 20 NOV. 1985 j

Matter of Urgent Public 214
Importance

managing the economy. In other words
there is no integrated approach to costs and
prices in our country.

Madam, lastly, I would say that the
Government has got to take immediate
measures to see that the overall situation on
the price front is tackled properly and
adequately and efficiently. As the House is
aware, 30 per cent of the wholesale price
index consists of food articles. The rest of it
consists of other manufactured articles. So,
the wholesale price index will not give the
entire story, the true story about the pricei
that obtain in the market.

Years ago, I know, when I was in the
House, Shri Lai Bahadur Shastri, the Prime
Minister then, selected 14 commodities for
fixing prices because he thought that by
selecting those 14 commodities he would be
able to contain the prices of those
commodities which affected the common
man and the house budget of many
households. But that objective of Shastriji
was was not implemented by the Planning
Commission or by the Government. May 1
know ask my friend, the Minister, here to
concentrate on  essential articles of
consumption and see that adequate provision
is made, adequate machinery is provided,
created, for the supply of these commodities
to the needy, to the poor and to those who are
below the poverty line and an effective
machinery is created for that purpose? Merely
saying that the wholesale price index is
contained within 4 per cent or 5 per cent will
not do.

As I said, in a potentially dangerous,
inflationary situation iike ours, an inflationary
trend of 4 per cent is equally dangerous. And
we are planning for non-inflationary
development What has happened to that?
Even this 4 per cent with this accumulated,
unprecedented, inflationary crisis will create
havoc to our economy, will affect adversely
the poorer section® of our society and will
create dlstor-
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tions and aberrations in our economic
development, and it will destroy the value
of savings, anditwill 1 under-vaiue even
the rate of growth. i

Therefore, Madam, may I appeal to tne
Minister to have a realistic assessment of the
price situation and bring aDOUt and worn out
a proper strategy so that we' can nave price
stability, we can have adequate supply and so
tnat there -ntwy not be any cause lor distress
in the economy.

SHfil RAMESHWAR THAKUR: (Bihar);
Madam Deputy Chairman, tne ouoject wrucn
is oeing discussed is vuaij ana naturally
concern nas been expressed by iviemuers of
trie House irom either side. It is necessary that
we taice all such vital issues wnich concern
the common man not on political grounds, not
on party lines, out as national issues in which
common people of the country are involved.

Madam, Shri Gurupadaswamy, in his
speech, as a senior and seasoned
parliamentarian, has raised the level of the
discussion. However, certain as-: peels of the
observations made by the hon. Member are
full of political overtones or at least do not
support the facts of the situation. Therefore,
we can certainly deal with that matter in
proper perspective. The Honourable
Minister will certainly answer to the issues
raised by the hon. Member. But I would like
to share some of  my thoughts on the basic
issues raised by the hon. Member and
some other Members in this House. The
economic development issue has been raised
by the hon. Member and he said that during
the last 30 years we have not been able to
achieve the desired economic goals fixed
during the successive Five Year Plans.  So
far as the different plans are concerned, we
are aware that our First Five Year Plan was
started  after the independence. Where was
our economy after the Se?

cond World War? Should
the fact tnat we were not havmg ade
quate food stocks? Have we forgotten
that lashs of people in  West .bengal
died for want for food? My hon. friend
has pointed
during the last 30 years- without g.v-
ing any figures.
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we forget

out mean achievement

But today by vir

tue of tne policy pursued during the
successive plans, the labour and the
efforts of our farmers we are self-
sufficient in foodgrains.' Not only

that, we are in a position to export
to other countries.

Is it a fact that

prices of essential commodities are
higher? Is it a fact that production is less? I
agree in some areas it is less.
But we need to augment them. It is
not a fact that we do not have sufH-
cent stocks today. There is no

psychological effect. There is no
question of hoarding so far as food-grains are
concerned or some other essential
commodities  are concerned. The production
has to be further augmented in certain areas
where we have to import certain essential com-
modities to meet our requirements. But,
nevertheless, we have today essential goods
available in the market. The question may be of
maldistribution or channel of distribution is de-
fective. We are not able to reach the
farthest corners of our vast country.  There are
areas where people face shortages of certain
commodities which they would like to
purchase apart from the fact of their purchasing
power. Is it not a fact that in other areas also
during the last 30 years—in  the case of
infrastructure, industrial development, science
and technology, health services and educational
facilities, we have been able to achieve a
remarkable success? Ours is a growing
economy. We started with a very low pace.
With every successive plan there has been a
cost push.  As one of our hon. Members has
said that when we put more money into the
economy, when there is thrust for development
and when (here is deficit financing
octainlv there wouV) be inflation. This infla-
tionary trend is not only in India, but
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we can also see in our neighbouring and
o™her countries. Is it not a fact that in
recent years even some of the very advanced
countries  where they have regulated
economies, there is . inflation? They have
also got much bigger inflation than what
we have. Is it not a fact that due to the over-
all economic  policy of the Government,
particularly, during the last four five years,
we have been able to reduce the
inflation to a manageable level from the
prevous years 1983-84? According to the
inflation  figures which have been quoted
by the hon'-ble members and also
quoted in I ho statement of the hon'ble
Minister, we have not been able to contain
inflation from 1983-84 better in 1984-85
and much better in 1985 during the last
couple of months time.  The question is; it
is a complex subject. Ours is a country in
which when we measure is economic
achievements, we will also have to take
into consideration the population rise.
From 34 crores, we have now reached 70
crores. When we talk of per capita income,
we will have to take into consideration
the situation with reference to the popu-
lation growth and therefore we cannot one
sidedly say that we have not been able to
achieve the goals of per capita income.
Certainly, we  fa to raise it further but the
question is what successively we have been
able to do. We cannot close our eyes to
the successive achievements. We
should see everything with open mind and
assess the deficiencies and the difficulties
we are facing today and' we must have
determined efforts to remove them and
that is what the Government is doing.
This House had a discussion about
shortages of these commodities. We had
very hec-t'c debate on this issue that the sugar
is not available. There are other commodities
"which are not available in rural areas.
Now is it not a fact that they are available
today? It is a fact that they are available
at  higher prices and certainly we should
make efforts to reduce them and the direction
must be there because it affects
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every member of the House,
every common man ' in  the
country but the question

is on the policy front. I am surprised after
having said all that, whether up till now, in the
debate, there has been any single suggestion
to this effect? Where is the change needed in
the Policy front; where is the change needed
in the implementation agencies in respect of
essential commodities?

Hon'ble member have said simply
that adequate steps should be taken
effective  measures should be taken

This one can wunderstand. These go
much more so far as the implemen
tation part is concerned. So far as the
policy frame is concerned, policy is
well known. In a country where we
have mixed economy and planned
economy and particularly when we
find that year year, certain
parts of the country are affected by
droughts, certain parts are affected
by floods. Even today, what is the
situation? Even this morning the
Hon'ble Finance Minister explaned to us that
ths year on account of drought and floods
itself, a very substantial amount has already
been distributed to the various states and even
then, there are a number of States which are
asking for aid which is quite natural when
there are natural calamities. There are natural
features. There are natural limitations also.
Nobody in the House will plead that the prices
should not be contained. If we have been able
to contain particularly to a certain level, the
wholesale prices what is the reason that the
retail prices have not been controlled and we
have not succeeded in it. This we have to see
with open mind and not from the party lines
but from the common man's point of view and
our own colleagues have said here that they
feel concerned about it. I share their concern.
1 feel concerned about it but the question is: if
there arc deficiencies in imoementation. Of
there is maldistribution, what effective steps
the Minis-
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try should take, the Mhister should take, to
ensure that the essential goods reache the
common man at a price wluch is reasonable;
and whether it is possible as has already been
said by the Hon'ble Finance Minister that
foodgrains will be supplied to the common
man, weaker sections of the people, people
below the poverty line at a certain
concessional price? I would like to make two
suggestions. One is that the essential
commodities of day-to-day wuse. for the
common man must reach all parts of the coun-
try, throughout the year.

That lias to be ensured by the adi-
ministration at the Central and State levels.
Secondly, where there are middlemen who
want to make undue profits, where here is a
hoarding and blackmarketing to some extent, if
they are the reasons for the price rise, we
should see whether there should be any
effective machinery to ensure that we are able
to contain this part of the pr.'ce rise which is
not natural. When there is production, when
there -is availability of goods, still prices are
very high, even in he case of ordinary things
like vegetables. If there is enough supply, why
should the prices rise? There are other essential
commodities. Why should the prices rise when
there is enough supply? Is there any deficiency
in the machinery? 1 would urge the hon.
Minister to take of the machinery which is
regulating these things at the State level as well
as the Central level, so that the common man's
interests are not affec'ed on account of a
defective machinery. May be a lot of improve-
ments are needed in the machinery.

The next aspect is the economic policy
which will give us or ensure a regular supply
of essential cotnmodi-ties and their
production on a long-term oolicv frame. Why
should we have to imoor* certain things? The
question is whether, In a country like ours
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where the agrculturists are very much
advanced, with infrastructural aid and
scientific and technological assistance and
also with the assistance of the State
Governments and the Central Government, we
cannot possibly ensure that we are self-
sufficient, as in (foodgrains, in other
commodities also That will be the long-term
solution. We must try to bring about self-
sufficiency in other essential commodities
where we have deficits today. Why should we
import at higher prices? Why should we sub-
sidise commodities? Can we not help our
agricultural production and other productions
here to ensure that we are able to supply them
at reasonable prices and that the prices do not
rise on account of the fact that we have a
scarcity or we are importing them at higher
prices? therewise there will be room for
hoarding and blackmarketing.

Lastly, if there is a real deficiency
in the machinery— think there is—
then should we not take more strict
measures? For instance, there was so
much concern when the income-tax
rates were reduced, that it would
benefit onlv a certain category of per
sons. But today we find that instead
of the budgeted 12 per cent, there is
already an increase of 26 per cent in
the collection during the last six
months in incomet-ax. That was because the
machinery has been tightened and on a certain
reasonable basis, the tax rates had been
brought down so that the people are able to
declare more income. If it could be done in
one field, does not the Government think that
in this field of essential commodities also,
where the largest number of citizens are
affected, the machinery could be sufficiently
tightened? No sympathy should be shown to
any person who plays with the lives of the
common people, to thoso who are trving to
make undue profits out of a situation which is
not called for. which is not realistic and wheh
affects the common: man and benefits only a
certain class of people.
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With these words, Madam Deputy Chairman, |
would like to say that if one objectively analyses
the matter, one would feel that the policies fol-
lowed during the successive Five Year Plan are
very very sound. There have been deficiencies, I
know, in certain cases where we have not been able
to achieve our goals. But during the Seventh Five
Year Plan, with our experience of the earlier
failures and deficiencies, we should eb able to take
sufficient remedial steps. The Seventh Five Year
Plan, about which mention has been made and
which has been recently approved by the National
Development Council, is going to be a much bigger
Plan where the outlay will be much more than the
combined outlays of the first six Five-Year Plans.
We have a greater stake. As our Prime Minister
said, we have to move with fa“er growth and
development, with a determined will and effort.
Any plan can succeed only if all sections of the
community make a joint effort. It is not a question
of Government alone. Anywhere in the world plans
can succeed only when the entire people are
involved in the implemntation,, all the machinery is

involved. I am sure

we will be able to succeed and achieve the Seventh
Plan targets. All efforts should be made to ensure
that we are able to raise our economic develop-
ment to ensure that we are able to in-creas our
production, to ensure that there is proper
distribution of the facilities, so that the quality and

standard of Jife of the common man is improved.
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SHRI RAMESHWAR THAKUR: The
outline of the Seventh Plan was placed before
the House and was discussed at some length
by various sections of the House. So, 1 do not
think it is correct to say that it was not
brought before the House,
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SHRI J. P. GOYAL (Uttar Pradesh):
Madam Vice-Chairman, I want to bring to
your notice the position particularly about
sugar. With regard to levy sugar the increase
is 48 paise per kg. But regarding the other
sugar also it is 10 per cent per kg. Now, the
millowner, sugar mdllowners, they used to,
till now, give 65 per cent of their products for
levy sugar to the Go.vernment and 35 per cent
was to be sold in the open market. Now, I
understand, it is 55 per cent for the levy sugar
and 45 per cent for the open market. I want to
ask the hon. Minister why this ratio has been
"hanged recently? I also want to know why
there is the double pricing system regarding
sugar. Is it not a fact that there is the
possibility of black-marketing in sugar by the
levy sugar being diverted to the open market
because a number of people, particularly in
the villages, do not get sugar. I understand
that in the villages even thnn<?h they might
be having ration r>ards. thev are not given
sugar. So, this is the position regarding sugar.
"eTtirdin? vanasoati ghee, recently the price
of 15 Kgs. tin of ghee has
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been increased by Rs. 25.50. It means that
there is an increase of about Es. 1.70 per kg.
The hon. Minister in his statement has now
disclosed as to why this increase in the price
of vegetable ghee has taken place.

Regarding cloth, for example, the
mills are producing fancy cloth which
can fetch high prices, whereas the
cloth for the poor people, which may
be called the janata cloth, is not being
produced at that rate at ' which
is should be produced. We
have been discussing price
rise almost in every session and almost
every session the prices have been  rising
in the country and the House = has  been
discussing rise in prices and every time there
are excuses that it is happening because oi the
rise in population or this failure or that
failure that the prices have risen. But the
rise in pi-ices has always affected the poor
people living in the villages and also in the 3
PM. towns. About 90 per cent Ol our
population are living be low the poverty
line and they ar< affected by the price rise.
This pheno menon has to be checked. My
owi feelings is, when we have legalised th<
donations by  millowners and com
panies to political parties, we canno check this
price rise; Government can not check it; it
cannot check hoarders the blackmarketeers
and the capitalis class because in the
elections, the rul ing party particularly is
given dorw tions of black money. In the last
elec tions to Lok Sabha in 1984 and also in
1985. the ruling party has spen money
like water. It has never plained from
where this money ha comes
(Interruptions).

SHRIMATI MONIKA DAS (Karn; taka):
What is "his discussion (Intel ruptions) How
much did you spent You spent more than
anybody else.

SHRI J. P. GOYAL: You may sa
something. Those who are affected the price
rise draw a legitimate ence that because the
ruling part has taken donations from the mil
owners, it cannot check the ri«e i prices.
Otherwise, why sdould
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allow the millowners to charge Rs. 1.30 per
kg. on vanaspati more. It is not consumed by
richer people; only the poor people who
cannot afford pure ghee, depend on vanaspati,
and the price of this vanaspati is being in-
creased. (Interruptions). Is there no
relationship of the price rise with the fact that
the ruling party which is running the
Government has taken lot of money, crores of
rupees from the millowners, the hoarders and
the. blackmarketeers ... (Interruptions).

SHRIMATI MONIKA DAS: How you
have taken. You also say that.

SHRI J. P. GOYAL: Have you ever
explained how much money, you have taken?
Is there no relationship of the price rise with
this phenomenon. So. this will go on. All our
please will fall on the deaf ears of the
Government. It will never cure the economy
of the country. The poor people will get
poorer and the rich, the richer. Now more
than 50 per cent are living below the poverty
line and it will go up to 70 per cent . . .
(Interruptions).

SHRIMATI MONIKA DAS: As if
they have not taken. He is accusing the ruling
party. How much they ha taken?.

SHRI SUSHIL CHAND MOHUNTA
(Haryana): Try to hear the bitter truth; have
patience.

SHRIMATI MONIKA DAS: You have
taken more money than the ruling party
people. Madam, he is supposed to speak on
the price rise not this way.

SHRI J. P. GOYAL: After all, we are
members of the opposition; we cannot sing to
the tune of the Government.

SHRI V. GOPALSAMY (Tamil Nadu):
Thank you, Mrs. Monika Das, *for the
confession made by you.

SHRI SUSHIL CHAND MOHUNTA:
You tell, us, how much money you have
taken.

SHRIMATI MONIKA DAS: You give us
your figure first. Let everybody know.
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SHRI J. P. GOYAL: I am just illustrating
the point. In our Parliament, for example, I
have got with me a chart showing prices of
the canteen which is being run by the
Railways catering department. In 1981, for
example, chicken roast with boiled vegetable
was costing Rs. 6.50. This was in 1981. Now,
it is more than Rs. 9. It was increased last
month. Then, for example, in the case of a
non-vegetarian meal in our canteen here, it
was Rs. 5.60 and now it has been increased to
Rs. 8.95. We are also affected, Members of
Parliament. (Interruptions) An honest Member
of Parliament is also affected who is not
getting money underhand from the capitalist
class. Therefore, let the Government today
swear that they wlil not take any money from
the capitalist class, the hoarders and the
blackmarketeers. Unless they do it, they will
not be brave enough to tackle the price
situation. These are my submissions.

THE VICE-CHAIRMAN [DR. (SHR-MATI)
SAROJINI MAHISHI]: Shri Raflque Alam. I
would request hon. Members not to interrupt.
Otherwise, we will be taking more time on
this discussion.
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price index has moved down by 2 per cent. But then
in the write up which has been given about the
wholesale price index itself for the week ending
12th October, 1985, it has been recorded that there
has been a rise in varying proportions in the
wholesale price index as is evident from the
document produced by the office of the Economic
Adviser himself.

Secondly, if we go into the various wholesale
price indices as provided by the monthly abstract of
statistics, which has come to the library only a week
or ten days back and which gives information up to
the end of June we get a disturbing picture.

If we look at it for all the food-grains, the price
index in March was 341.9 and it has gone up by
June to 355.9. And for the careals, from 243.1, it has
gone to 251.1. Pulses is the only item where there
has been a slight decrease which is being claimed as
applicable for the entire wholesale price index by
the Minister. Then for the whole sub-group it has
gone up from 275.92 to 282 and for the whole group
including fruits, vegetables, milk products, eggs,
fish, meat, condiments and other food articles all put
together, it has gone up from 297.3 to 317.1. I do
not want to go into details about the non-food
articles, minerals and so, on and so forth. I see be-
fore me that in each of the items if we compare
between March and June, as given in this Abstract,
there has been an increase in every possible way.

Then I will be failing in my duty if I do hot point
out its impact for the industrial workers and for the
agricultural workers. For the industrial workers also,
the all-India wholesale price index was 600 in the
month of March and it has gone up to 624 in the
month of June. This is about food. About clothing, it

is evident that it has gone from 600 to 617 in June.

PROF. C. LAKSHMANNA (Andhra Ifwe put all the things together from 586 it has gone

Pradesh): Madam Vice-Chairman,

whole thing.

the up to 606.
statement given by the Minister indeed
makes one stand up and think about the

Then you have got information about

different centres in the coun-

The Minister has claimed that during the

last 13 weeks the wholesale

[- ofy a8 ~ 2 lyn o5 os
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try, like Guntur, Hyderabad, Digboi and so on
and so forth. And as I am persuing through, I
find in each ol these places, the wholesale
price index for industrial workers has gone up
and at the same time the Minister claims that
there has been a fall by 2 per cent. It is upto
the Minister to kindly look into, the figures as
provided by an official agency.

Then about the agricultural labourers, for
food it was 588 in the month of March. Now
it is also 583 in June. And in "general" it was
517 in March and it has gone up to 540 in
June. And if we add to that what has been
given as a rise of even point something in the
case of wholesale price index, as given for the
month of October, I see no reason how the
Minister could come to a conclusion that the
wholesale price index as a whole has gone
down by 2 per cent. It is for him to look into
it because r ¢ knows better as he has got
greater access to facts than we can afford to
have.

Then coming to the weaker and
vulnerable sections, what I find is that
the  Government thinks  about  the
weaker and vulnerable sections in fits
and starts. Suddenly there were stocks
of wheat and therefore weaker sec
tions conue to mind. But then the
stocks are not enough to meet the re
quirements of all the weaker sections.
Therefore, the programme has been
confined only to tribal areas. 1 would
like to ask, if the tribal areas and
the people living in the tribal areas
deserve price support in terms of
wheat or rice, as announced by the
Finance Minister yesterday, why not
the other people, the rural poor, urban
poor, who are no better perhaps than
the tribal poor? Why should these
programmes not be thought for
these people also? Why don't they think in
terms of having a uniform programme for
everybody who is below the poverty line, who
is earning less than Rs. 6400, estimated by the
Planning Commission as the poverty
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line? For that there isno answer.l While
we talk about weaker sections, we talk about
weaker sections of convenient points of
convenient level, of convenient sector, or
convenient categories and not weaker sections
as a whole. Therefore the Minister may do well
to look into this. Then, coming to the
problemi of sugar and sugar-cane, the Minister
has been very kind to the cane-growers. The
Finance Minister and the Supplies Minister
thought it fit to raise the price of sugarcane from
Rs. 16.50 to Rs. 17 per quintal at 8.5 per cent
recovery level. If that is the case, if there has
been an in- 4 crease of 50 paise per quintal
for the farmer, what is the sugar baron, the sugar
lobby, getting? Their price has been raised by
40 paise per kilo. And then, another anomaly:
This increase in sugarcane price is
applicable for the season 1986-87 whereas the
rise in the price of sugar is with effect from 1st
of December, 1985. What does it mean? I
would not like to accuse the ruling  Congress
or any party that they have taken any money as
party, funds. Some hon. Members are ob-
jecting to that. I will not do that. But what is the
lacuna there? What is the catch there? Why is it
that the price of sugar has beerT raised by 40
paise per kilo and made effective from 1st of
December whereas  the poor farmer is being
given the rise in the price by 50 paise only per
quintal from the year 1986-87? It is for
everybody to think about it: I will not accuse
anybody.

THE VICE-CHAIRMAN [DR. (SHRI_
MATI) SAROJINI MAHISHI]: T would
request the hon. Member to conclude now.

SHRI KALPNATH RAI (Uttar Pradesh): I

want to know this point.

PROF. C. LAKSHMANNA: I am not
giving here what .has been written in
Organiser or same other journal but those
journals have clearly stated that a particular
Minister was interested in giving boost to the
sugar industry
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and therefore he got delayed the import of
sugar and so on. I will not even accuse him of
it but this is what a paper has said. Therefore
by drawing inferences from such news stories
which have emanated it is possible, it is
plausible and it is perhaps due to the
manipulation of whosover it is responsible for
the rise in the price of sugar and not so
comparable a rise in the price of sugarcane.

THE VICE-CHAIRMAN [DR.
(SHRIMATI) SAROJINI MAHISHI]: I
would request the hon. Member to conclude
now.

PROF. C. LAKSHMANNA: Madam, I
will try to conclude as soon as possible.

Then the -whole problem is, if there has
been a comparative control over inflation as
claimed by the Minister, at the same "time, if
we go to any market, any mandi in Delhi, any
mandi in Hyderabad, any mandi in Agra or
any mandi in Lucknow—these are the places
where 1 have personally gone—and if we
inquire from the fruit and vegetable sellers, if
we inquire from the kirana merchants and if
we inquire from the housewives.—I think all
the honourable lady Members here should be
more perturbed over what has been happening
in the price structure—we invariably get the
feeling, we invariably get the impression, we
invariably get the picture from them that the
prices have been going up as far as essential
commodities are concerned, as far as the
commodities which have accounted for to a
30 point share in the wholesale price index
are concerned. If that is the case, it is all the
more dangerous.

While there nas been a curb on the
inflation, as claimed by the Government if
there is no curb on the price rise of the
consumption articles, it will become more
problematic because it will affect the
common mar*—and it will affect that man
for whom all of us have been struggling, to
raise his level of living, to improve his liv-
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ing conditions, to uplift him from the poverty
line and so forth—and he will never be
uplifted and he will continue to be where he
is.

THE  VICEiCHAIRMAN [DR.
(SHRIMATI) SAROJINI MAHISHI]: May I
request you kindly to conclude?

PROF. C. LAKSHMANNA: Finally, I
wo,uld only like to make a correction. While
an hon. Member here was speaking, another
hon. Member from that side, Mr. Rameshwar
Thakur, said that the Plan document has been
earlier discussed in the House. I would like to
make a correction to that because I wrote a
letter to the Deputy Chairman of the Planning
Commission demanding that the Plan
document be made public so that it can be
discussed. I have got a reply from him;
stating that as per the existing conventions
and the proprieties as imposed upoiu the
Planning Commission, the document cannot
be made available to anybody unless it is dis-
cussed by the National Development Council.

Therefore, the Seventh Plan document
came for any time of discussion only before
the National Development Council and that
too it is for as much as Rs. 1,80,000 crores
which is the Plan outlay, But a Plan which is
having as much as Rs. 1,80,000 crores was
discussed and disposed of in two days time
and that too by the Chief Ministers, Ministers
and a few bureaucrats perhaps. But to say that
it has been discussed thoroughly by the
country is putting the facts out of focus. On
the other hand, even till today the country
does not know what the allocations are under
different items because the Seventh Plan
document is not available to us for the simple
reason that the Hindi version of the Plan
document is under print and that therefore the
document can be distributed even to the
Members of Parliament only when that is
completed. Therefore, it is not proper that an
important document of this nature is  not
placed before Parlia-
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ment for discussion and the wisdom of this
House and the other House has not been
made available for understanding the Plan
document.

THE VICE-CHAIRMAN [DR.
(SHRIMATI) SAROJINI MAHISHI]: Now I
request you to conclude.

PROF. C. LAKSHMANNA: And when
once the document comes, it comes as a fait
accompli. A Member may say or the
Government may say that this has been the
practice all through with all the Plans. But the
Prime Minister once said, "I have been one
who has been, breaking all traditions, if
necessary." Here is one important point that
where the Prime Minister and the Government
can break the tradition of not making
available the document to Parliament and
other organisations before it was placed
before the NDC. A wider discussion on the
Plan document would have corrected some of
the things that are there in the Plan document
as we understand from the information that
we have seen.

The rise in prices of the essential
commodities is intimately linked with the
planning process. The planning process will
become meaningful only if there iy enough of
opportunity for the highest forum in the
country and other bodies to have a look at it
and discuss it so that its impact can be
discussed properly. In that light, I would
request the Minister once again to look at his
own statement, to, look at the facts that are
available to him more than anybody else in
this House and to have the correct perspective
of the state of affairs in regard to the essential
commodities prices today and make necessary
correction to, it.

Thank you.

- THE VICE-CHAIRMAN [DR.
(SHRIMATI) SAROJINI MAHISHI]: Mr.
Bhandare. I request you to conclude in seven
minutes.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE (Maharashtra): The debate
which has preceded has

Importance
gone 0N a very general and vague termg which
really lends assurance to the general feeling
that the Government is trying to do all it can
to control the situation.

But that really is not the crux of the matter
because what I find is that in whichever way
you look at it, inflation- is the cruelest form of
taxation, particularly on the poorest of our
population, and if it can be avoided, the
Government should do all within its means to
see that the impact of this cruelest form of
taxation on the poorest people of our popula-
tion is minimal.

Unfortunately, it does not happen. We had
expected high inflation. Several economic
experts said that this was a high inflationary
Budget. I also said it at that time here
particularly because you administer prices,
you suddenly increased the rail tariff for
passengers and goods, you increased the price
of crude oil. That means a major cost of
transport, which leads again to increase in the
cost of the goods. The multiplier effect is
tremendous.

But I must confess here that I have been
proved somewhat in the wrong. The budget
has really not proved as inflationary, Many
said that it would be at least 15 per cerff: I
Tiad also a feeling that it would get a double
digit, but it has remained very, very much
under that figure. It is factually correct that
the rate of inflation has been the lowest in
seven years and half of that was at the end of
the last year. But we must realise that we live
in a world and the world ha; its own
inflationary effect on India as well as other
countries. I have only to read the several
certificates which this country has got saying
that among the developing nations, this is the
best country which has managed its inflation.
So, let us, therefore, start doing what we
mean to do.

Now, I come to the other part of the matter,
namely, that what is being done is not enough
and much re-
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mains to be done. Because it is one thing fo
say that the wholesale price index is kept
under control and that it does take time for the
wholesale price index to percolate and the im-
pact of its reduction being felt on the retail
prices. What is o,f utmost importance is the
present retails prices. That is where it affects
the common man. I think the Government
should do well, as has been pointed out by
many Members of' my party today,
particularly my estimated friend, Shri Rafique
Alam, that we should not push the rise in
retail prices under the carpet at all. We should
be very realistic about it and try to see how we
combat it. It is something which is
predictable, because prices of rice and wheat
have gone down, and prices of sugar and
edible oils have suddenly shot up. The price
of jute has completely stumbled. This is
something which can be foreseen for some
time in advance. So far as shortage of sugar is
concerned there is over 24 lakh tonnes deficit
in production. The rise in prices was on the
cards that the prices would rise.

I would like to repeat what I have
said in this House again and again,
that unless you have an effective pub
lic distribution system, there is no
manner in which all your fiscal poli
cies and all your other polices will re
ally bring the desired end of control
ling the retail prices. 1 think that the
Government should declare a war on
that front then they will be able to
tackle this public distribution system
effectively. 1 do not see why people in
all centres are not involved in the
public distribution system. Why there
should not be a centre in every loca
lity where your van which is
selling goods through fair-price shops
eoes; and the goods should be distri
buted by the people of that locality,
of course, through the agencies of the
oeoDle who are managing that van.
On the other hand, the peoples parti-
cirjation is nil. They do not know
from where to get the coconut oil.
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They do not know from where to get the
groundnut oil. The Minister is energetic,
active and very effective In fact, when I look
at him, I also get ..

SHRI V. GOPALSAMY: Dynamic.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: Yes, as dynamic as my friend
here. But the point is that he must pay urgent
attention to this aspect. I can tell you in
Switzerland there are two cooperatives'—(i)
Migros? and (ii) Cops?. They have,
succeeded to such an extent that they have
driven out multi-nationals from the market in
that country. If that can happen in
Switzerland, I see no, reason why it cannot
happen with greater effect in our country.

SHRI VITHALRAO MADHAVRAO
JADHAYV (Maharashtra): In Maharashtra also

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: In  Maharashtra  the
achievement is big. Madam, something must
be done. Because of this policy the
agriculturists are at the receiving end. When
the prices rise he does not get commensurate
with the rise. When the prices stumble he gets
even less and less than the market price. That
thing must be changed.

I am constrained to point out that the
performance of the Food Corporation of
India is really dismal and poor.

In fact, when I went to Maharashtra,
somebody mentioned it to mer-you call it
Food Corporation of India we call it Food
Corruption of India, And it is true because |
know that my Government is not interested
in shielding inefficient and corrupt officials
These FCI officers are mixed with
mandiwalas. 1 have attended a came in
Nagpur District. They were tellinE me when
they bring their cotton tc the Mandi, the man
says: we will have to get this cotton tested
from the headquarters and it will take 15
davs So, you come after fifteen days. Ther
we will see whether your cotton is ur.
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Shri Murlidhar Chandrakant
Bhandare

to the mark or sub-standard—with the result
that the farmer cannot wait there for fifteen
days and if the market price is Rs. 250/-, he
sells it at Rs. 220/- and he goes back to his
village. 1 think this is very, very serious
matter.

SHRI VITHALRAO MADHAVRAO
JADHAV: You are talking about the Cotton
Corporation of India or the Maharashtra
Cotton Corporation?

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: I do not know. If I am wrong,
I am wrong. But I am conveying the
complaints and those complaints are genuine.

SHRI VITHALRAO MADHAVRAO
JADHAV: So far as the cotton monopoly
procurement programme is concerned, such
things are not there. The Cotton Corporation
of India may be doing such things.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: All right. I was only telling
that the agriculturists are not getting the
remunerative prices for their produce.
Whether it is Cotton Corporation of India or
some other body, here, the great fraud has to
be exposed.

THE VICE-CHAIRMAN DR.
(SHRIMATI) SAROJINI MAHISHI]: C
request the hon'ble member to conclude.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: So, what I am saying is that
steps must be taken. Ultimately, there are
three pillars— he basic things are to which
our Government is pledged. It shall re-nain
pledged for all times and that is, irstly food.
The first pillar i* of bod—that every person
in our coun-ry will get food and it is a matter
if pride, now we have provided food or
everyone. Please remember that he expojt
market for food products 5 extx'et ely
limited. It is shrinking
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so fast. We are producing 150 million tonnes
whereas China is producing 400 million
tonnes. The second pillar is work, work for
everyone and third productivity, so  we usher
in an era of plenty. I want to insist that the
Hon'ble Minister gives top priority to these
three pillars on which our policy should be
based, namely, there should be work for
everyone, there should be food for
everyone.  Unless that is there, we cannot
become self-reliant. The third one which I
want to say is the question of productivity.
Therefore, food, work and productivity
should be the main thrust, with this, I will say,
you are proceeding in the right direction of

strengthening the anti  poverty
programmes,  food-for-work programme, the
integrated rural development programme,

the rural employment programme. Let the
Government come with a big policy for
fighting the poverty in a big way. If that is
done, I czz no reason why for every year, we
will nave to discuss this with the usual ritual
of the problem of rising prices. Thank you.

DR. SHYAM SUNDAR MOHAPATRA
(Orissa): Madam Vice-Chair-man, while
discussing price rise, I can submdt to you—
whether it is price rise, whether it is
corruption, whether it is smuggling, these are
all concomitants of economic ills the country
is facing todpv because the country has no
philosophy of 'Is own. Look at the USSR.
Whether it was the time of Stalin, Malenkov,
Khruschev, Bulga-nin, Breznev, Andropov or
Gorbachov, the price structure remains as of
1950s. In China, what I saw—whether it was
Mao Tse-Tung, Chou En-lai or it was Lin Peo
or the Gang of Four or the present day Xio
Ziang, the price structure remains of 1950.

I was astonished yesterday when I was
with the Vice-President of India in his roomi
and when this discussion came—we were
very happy that it was coming.—the hon.
Minister said there, "No, our price structure is
that of 1946." Well, if you go to purchase
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ghee in the Parliament House—you know I
was here an MP in 1971—it was Rs. 10 a kilo
in 1971 and today it is about Rs. 50. Similarly
there are various other' items. The price
structure has gone up like anything, at least
lour times.

Madam, according to newspaper reports, as my
friend Mr. Bhandare said, inflation has gone
down,; it is hardly 4.4 per cent now. In the corres-
ponding period last year, it was 7.7 per cent. | can
tell you, this is absolutely a jugglery of statistics
which the economists are doing. Inflation has gone
up. Ask the housewife. They buy meat in Calcutta
at Rs. 40 or Rs. 50. The price of every household
item has gone up. Kaddu is four rupees a kilo;
brinjal five rupees. The price of edible oils has gone
up. In Delhi the price of milk has  gone up.
Tomato is ten rupees a kilo; Parrroal ten rupees.
Who can afford these prices? But you may say that
the country is facing no inflation, that 4*4 per
cent is nothing. « In Japan, it is 1.3 per cent; so
4.4 per cent is no inflation at all. I would submit
that this is all a jugglery of figures. Madam,
the Press Secretary of Lyndon B. Johnson who
was President of the United States said—I am
quoting:

"Whenever Pravda extols the
nutritional value of cabbage . . ,"

This is for my CPI(M) friends.
" .. .there is wheat failure."

So, whenever our Government says that inflation is
controlled, you must be aware, Madam, that the
price rise is rampant. What I want to suggest to you
is that nobody is worried about > the inflation. The
question is, how do we face it? In Latin America,
particularly in Argentina it is 400 per cent
inflation. In Bolivia it is 320 per cent. ' In El
Salvador it is nearly 500 per j cent. In Guatemala it
is 600 per cent. In Africa, it is 40 per cent. Whether
it is Zambia or Zimbabwe or Sudan,
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the inflation is 40 per cent. We ere not -
worried about it. The question is how you are
going to arrest the price rise. As Mr. Bhandare
rightly said, it is a question of the means of
distribution and the means of production.
Who is going to control the means of
distribution—me or the Congress Party
or the Government from the BDO, Tehsildar
to the Collector, the Under Secretary, the
Deputy Secretary, the Joint  Secretary
and the Secretary who are at the helm of
affairs? They are to control it, not me, not
the  poor people, not the housewives.
The distribution system is corrupt, bankrupt.
There is no distribution  system at  all
because we depend on the bureaucracy who
have nothing to do with the people. ~ We
have everything to do with the people, but the
bureaucrats have nothing to do with the
people. That is why I must urge on the
Government to control the means of
distribution.

Madam, what is the purchasing power
of the rupee today? Lohia long back had said
that the value of the rupee had gone down to
three annas. [ can quote the figures. In 1986,
it was 66 paise; in 1971, 52 paise; in 1978, 30
paise; in 1980, 25 paise; and today in 1985, it
is only 15 paise. So the purchasing power
of the rupee has gone down. Our  Prime

Minister, a very dynamic young Prime
Minister, is going to give rice and wheat at
subsidised rates to tribals, Harijans and

backward people. Very good. The Minister Mr.
Singh Deo is here. I say, this is because you
are not able to sell your wheat anywhere in
the world and it i; going to be absolutely stale
in  your godowns. After you have issued
OGL licences to all people, neither =~ Oman
nor Kuwait nor Bahrain nor the USSR, nobody,
is going to buy it. You do not know what to do
with the wheat. So you say, let us give it to the
poor people, Harijans, tribal and the backward
people. Therefore, it is under compulsion that
you are doing it. I say, we must give it to them
at subsidised rates. If China can do it, if Russia
can do it, if Yugo-
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Czechoslovakia, Hungary and Bulgaria are
giving it at subsidised rates, at the prices
of the 'fifties, why can't we do it?

Madairn, black money is again a con-
comitant of this economic ill.

What is the black money in circula
tion today? More than Rs. 70,000
crores. Kaldar estimated it at Es. 606
crores in 1953. Wanchoo put it at Hs.
1400 crores in 1970. Rangnekar said
Rs. 21,000 crores. Gupta & Gupta
have recently said Rs. 70,000 crores. I
am quoting facts, I am not quoting
fiction.  If this is the situa-
tion how are you going to arrest black money?
By arresting the Managing Director of R. K.
and putting him behind the bars you cannot
stop it. What is happening in Reliance? You
arrest somebody as it suits you. No. If there is
a policy, any black marketeer, any racketeer,
any smuggler, any hoarder who is doing a
social crime, should be arrested and put
behind the bars. That is the philosophy you
have to project in right earnest to the people.
Then only the people will believe you. I know
in Bombay all smugglers and black
marketeers have sat with the President of
India or are sitting with Ministers to project
their image. If this is what is happening, how
do you expect them to serve the country's in-
terests? It is not possible. The International
Monetary Fund's staff made a survey of the
economy of India. They are highly pleased
with the way the Indian economy is going;
they are highly pleased. They say: "The quan-
tum of unaccounted for income and wealth in
the country today is 50 per cent of the GNP."
That means, if our GNP today is Rs. 1,45, 145
crores, it means the unaccounted for money
today is Rs. 72,000 crores. This is what the
report of the International Moratory Fund's
staff says. With this you cannot expect that
the country's economy will be under an
egalitarian
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philosophy or socialst philosophy to which
we are commited.  According to the

Constitution it is a socialist country.
Madam, I conclude my spe- I ech with these
words that a country which has no basic
economic philosophy of its own, a country
which entirely depends on the bureaucratic set
up and on their working habits, a country
which cannot control the hoarders, the
blackmarketeers, the racketeers and is giving
them freedom at will because they serve the
interests of political parties—1 don't say 'party’
—such a country's economic development is
impossible. You cannot arrest the price rise,
you cannot arrest any- thing. You have an

open doorto all blackmarketeers. Thank
you.

SHRI V. NARAYANASWAMY
(Pondicherry): Madam, the issue before
the House is the rising  prices.

How to control the rising prices is the point
for consideration here. In these days we say in
our . country that we were not geltmg
sufficient foodgrains. Now, after the Plans
we have seen that our country not only
satisfied our needs, it is exporting
foodgrains to other nations. In the industrial
field also our country has developed a lot.
In spite of these facts we find that
hoarders, blackmarketeers, middlemen
and smugglers are coming out with  flying
colours. We see agriculturists shedding
their sweat and toil and making a good harvest.
But when the agriculturist comes to the
market, there middlemen ar, playing a major
role. After a long time the agriculturist
comes to the market where the middleman,
within ten to fifteen minutes, earns a lot of
money between the ag riculturists and the
trader and, therefore, the agricultural prices
have gone up. Not only that. The hoarders
and I blackmarketeers find it very pleasant ¢
for them to earn and amass wealth. I Now
the Government is taking strin?-j ent action
against them with a view ] to arresting the
price rise. In soite of it, those people are
holding the mar-I ket and people at large to
ransom in
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several aspects.  The poor Govern-
ment servan's, the agriculturists, ag-
riculfural labourers and other people
who are in the lower strata of the
sociely are finding it very difficult to
cope up with the price rise. That be-
ing the position now we have o f[ind
out ways and means of arresting the
price rise. For that, Madam, my sug-
gestions are these: The publie distri-
bution system should be widened so
as to cover the entire country and it
should reach even the remofe corner
of our country to reach the common
man in order to satisfy his needs. Not
only that. The schedule of essential
commodities should be expanded 1o
include more ilems taking into con-
sideration the needs of the people for
consumer goods to enable them to buy
these commodities at cheaper rafes,
Further, we should also see that there
are uniform prices for the essential
commaodities  throughout the country
so +hat evervbody buys them at the
same rafes. Not only thal. The Gov-
ernment should make sirenuous ef-
forts to arrest the price rise by mak-
ing the provisions of law more string-
ent and by putting behind the bars
persons who are mainly responsible
for the price rise,

With these words, Madam, 1 con-
clude my speech and thank you.

THE VICE-CHATRMAN [DR.
(SHRTMATT) SAROJINTI MAHISHI]:
Now, Mr. Dhabe. T would request you
to take only five minutes,

SHRI S. W. DHABE (Maharashtra}:
How is it possible? T do not under-
stand this. It is a four-hour discussion
and opur Parly gets ahout fifteen minu-
tes. So, you ecannot say that 1 should
take only five minutes.

THE VICE-CHAIRM AN [DR.
fSHRIMATI) SAROQJINT MAHISHID)|-
All right. l

SHRI S. W. DHABE: You have
given more time fo some Members be-
cause they are in the ruling party.

Madam, tha sfatement made hy the
Minister shows that the Wholesale
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Price Index has moved down by 2 per
cent and he also admits in the state-
ment that the prices of essential com-
mod.lies have moved up. I have got a
statement before me showing that the
prices  of all essential commodities
have gone up. Therefore, I do not
understand what he wanis to  say.
The wholesale uwrices of vegelables
and {ruits have gone up by 20.3 per
cent; the prices of eggs, fish and meat
have increased by 164 per cent; the
prices of sugar and khandsari have
risen by about 19 per cenl; and the
prices of cereals, which are the major
ilems of consumplion in the country,
have also gone up by 15 per cent. This
is apart from the increase in  the
prices of coal, petrol and other things
whose prices have gone up. There-
fore, {o say that the prices of only
some  commodilies have gone up is
not  pgiving the  picture correcily.
Therefore, | agree with my friend who
spoke just now, Mr. Mohapatra, that
it is a folly to say that inflation has
come down and if is only 4 per cent,
The real test is in what the common
man feels and whether he has to pay
more. It is just like saying, as we
say in labour malters, “rationalisa-
tion without tears”, “price rise with-
out tears”. Probably the Minister

wants to believe that  there
is price rise without tears
in the eyes of the housewiv-

es. Prices are going up The In-
dicatlion is wvery clear. The clear
indication is that the Government ‘s
paying more Dearness Allowance fo
its employees.

Madam. I was surprised tn find
from the Report of the Labour Min-
istrv, 1984-85, wherein thev have
given a chart. that the Consimer
Price Index has gone up and  also
the Wholesale Price Tndev hac moe-
ed uop. There is the Working Claes
Consumer Price Index for fond snd
other commodities. In 1981, it was 4f5
Tn 1992 jt waes 498, Tn Fahruary 1agt
was /4 Tn Deremher 1093 it was 501
and in December 1484 it was 810, The
wholesale index ig also similar. In
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[Shri S. W. Dhabel December 1984 it was
611.In 1983 it was 577. The index itself
belies . . . (Interruptions)

THE VICE-CHAIRMAN [DR.
(SHRIMATI) SAROJINI MAHISHI]: The
hon. Member should address the Chair, and
he should kindly continue.

SHRI S. W. DHABE: He is addressing me.
What can I do?

THE VICE-CHAIRMAN [DR.
(SHRIMATI) SAROJINI MAHISHI]: You
please continue.

SHRI S. W. DHABE: Whether the rgures are
correct or not. Government servants are paid
more dearness allowance and the cost is related
to the cost of living index. Therefore, the talk
of growth and stability in prices is a humbug.
With this mixed economy and the budgetary
system which the Government is following, it
is not possible to rationalise the the price
structure nor to control the prices. It was stated
that Russia and China have got stable prices
during . the last 50 years. But the system is
different. And, therefore, in our system of
mixed economy and with deficit budgets,
though the hon. Minister had claimed that there
is no price rise, in spite of the assurance prices
are going up. The only solution is to give relief
to the poor people by a proper agency.

Now. the increase in prices of essential
commodities has not percolated also to the
cultivators. On the one hand, the Government
has proclaimed that it wants to give
remunerative price to cultivators, on the
other, this policy is not followed. They are
caring more for the sugar industry barons and
the middlemen or the dalals than the real
cultivators. The evidence is that in Kerala,
coconut which was priced at Rs. 4, is now
sold at Re. 1. Government is importing not
only coconut oil but also copra. And a large
number of people, 13000 peo-
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ple of Kerala Congress staged an ancktlan. It
is gonig on in Kerala. On account of the
wrong policies of the Government of import
and export of coconut oil and copra the
cultivators in Kerala are suffering. Therefore,
it is linked up with Government policy of
export and import. If the Government wants
to pay remunerative prices to the cultivators,
they must radically change the export and
import policy; it should not be at the cost of
cane-growers or manufacturers of sugar.

Last time we discussed about sugar. While
the consumer had to pay Rs. 4 to Rs. 5. the
Government is bringing ' it here at Rs. 1.60.
And the Minister had to admit here—the
previous Minister.-that cent per cent levy is
there on the sugar so that we want to have
more prices and make profiteering at the
Government level. Therefore, the question
involved is not merely to have public
distribution system but also proper quality in
respect of import and export of essential
commodities like sugar, wheat and also rice. I
am told—my friend was just now referring to
wheat—that wheat exported was sub-standard.
I would like to know from the Minister
whether sub-standard wheat was exported and
it was rejected by some countries. If that is so,
it is a very serious matter. Quality control is
very essential for the export of any
commodity. The Government has given a
statement here that they will have a Civil Sup-
, plies Corporation so that adequate supplies
are available in each State.

I find no reference to it in 4 PM
the statement. But they have

not been set up in all the States. It
will go a long way if Civil Supply
Corporations are set up in each State so that
essential commodities are available. We find
that in inaccessible areas of North-Eastern
parts, especially the village areas, there is no
proper distribution system. The ordinary
vegetables cost Rs. 15/-per kilogram and the
price of meat was about Rs. 50/- per
kilogram'. Therefore, a public distribution
sys-
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tem is not necessary only for the urban areas.
I would like to know what steps the
Government has taken to extend the public
distribution system to village and tribal areas,
especially in the inaccessible areas of North-
Eastern parts and other parts of the country.

There is one more suggestion and I am
finishing. The Government has said in the
statement that surveillance is being kept on the
prices of essential commodities. It is a misleading
statement. What steps are they taking? No steps
are taken against those who are hoarders. Steps
are not taken against the quality control
Inspectors who authorise exports. The public dis-
tribution system is not being extended to the
inaccessible areas. My suggestion to the Minister
is that they must try to have an integrated policy
for the commodities. Otherwise, there is no, other
alternative except to pay dearness allowance to
all the sections of the people. In this connection,
the complaint of the Government Servants is that
even today the price rise is so high that 100
percent neutralisation is not sufficient. They
demand that in order to neutralise the cost of
living, it should be 150 per cent. If that is so, the
Government will not be in a position to pay. If
the prices are not controlled properly, I think we
are heading for a crisis. Therefore, I suggest that
the very essential steps of setting * wup
corporation and setting up of public distribution
system must be taken early. Also, a proper
export-import policy is essential for having a
check on prices in the country.
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SHRI V. RAMANATHAN (Tamil
Nadu): Madam Vice-chairman, the hon.
Minister has stated in his statement that the
inflation is declining but the price rise is not
falling to the same  extent. He has further
stated that the availability of essential com-
modities is generally satisfactory. But fifty per
cent of population is living below the
poverty line and there is no purchasing
capacity among the masses. Therefore, while
we may appear to be having a surplus of
commodities, actually we are not in surplus.
That is what I want to submit to the hon.
Minister. Actually our requirements are
much more but there is shortage of
purchasing  capacity = among the people.
Fifty per cent of the people are living below
the poverty line. It may anrjear that we
are surplus in production. For example, it was
stated
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that we are producing 62 lakh tonnes of sugar. But
in another ten or fifteen years our requirement
will be one-third more than what we are consum-
ing today. Are we planning to produce that
much? Have  we .prepared our plans to
produce such a quantity within ten or fifteen
years? We are having the potential to
produce but we are prepared to purchase worth
thousands of crores from abroad but we are not
prepared to produce and manufacture sugar here
when we have got the capacity to do &0.  The
sugar factories are now given a lot of benefits.
Previously they were allowed to . sell only 35
per cent in the open market. Now it has risen to 45
per cent. Because of this, they are getting
Rs. 225 crores per year. They must be made to
modernise the mills. They are showing loss in
production. That is because the industry is not
modernised. If we can modernise the industry, we
can improve, production and meet the
sugar demand. The sugar factories are paying
Rs. 16.5 per quintal to the growers which is
linked to 8.5 point recovery of sugarcane.
Recently, a seminar was conducted by the
factory owners to consider how to bring down the
peak level recovery point. The  Government
is taking many steps to bring about new varieties
of short duration crops but with high sugar
content. If the peak period recovery is developed
and sugarcane is crushed  during the peak
period, » there will be lot of production of sugar
and it will give a higher recovery rate. But
because the factory owners will have to pay
higher =~ amount to the growers if  the
recovery rate is hit?h, now they are trying to bring
it down, and that is why, this seminar was held.
Thev are only thinking on these lines. This
attitude should be discouraged; this situation
should be ' avoided, because national
production is more imoortant and these
people must be allowed to act in this manner in
order to avoid higher payment to cane growers.
Government is spending lakhs of runees in
order to develop new and better varieties. These
pro-
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grammes should be properly implemented and the
Government must see that only the developed
varieties are cultivated.

We must also modernise our distribution system.
We must modernise the transport system, as well.
Unless we do it, rise in prices cannot be checked.
For this purpose, the Government must appoint a
high-powered committee to manage the price
situation. They must also take care to see that all
industries  producing essential commodities,
produce to their fullest capacity. Under-production
should not be allowed and they must produce to
their full capacity.

As 1 said earlier, modernisation of industry is
very important. The prices of essential
commodities like coal, steel, cement, food articles,
vegetables etc. are going up. We have to keep the
prices under control by adopting modern means.
This can be an effective way to check prices.

Then wastage must be curbed. The industry
shows less of production in their accounts so that
fhey do not have to reveal higher profits. This is a
problem which must be looked into seriously.

I submit that unless effective measures are
taken, rise in prices cannot be avoided.

Wt ww g feww  (FEw www)
TURNTES  BFIEAT, H HGHT HIT
Faar 27 fs v wgedf Paww gw,
Fow av smor Foer =1 w2, o s
IT W TEd W ATE &AET PEEr o
wEA o T AW ¥ feaw #iar @
7z = mer Fowr ot o0 2w w=T @@
TE

FOHATEAET LEICU TETE,
¥Em , HEWTA &7 499 4 UH yue
T, T USWW &/ & BT E | §6
F=(0 Fgw aEdl wgl g | W%
aTHE gl 1 Paver g7, Al & &e

Matter of Urgent Public
Importance

266

3

|

7

8

13
Moy 8

&
£
¥
4

E|
:

e
44

:

g.
4
A,
3

#
112
71}

|

:

3
&
4
-3
¢
1
£

:

g,,
i
24

3

¢

2
3

4,
FEE
4

4
.ﬂﬂ
2q33

7
e
ER

A
.
3,
]

2
)

£
3

»



268

Importance

Calling Attentiontoa [RAJYA SABHA ] Matter of Urgent Public

267

ok wm}t e O .__q
T e Tt MHZ et
mm mwmw mmﬁmﬂw m‘rﬁwbmﬁmw mmw m SEE WWWm-r
m mﬁﬁﬁ mmﬂmmwmmW%w mmﬁ Fa m_ Be mfr,.ﬁm m¢mmm
mnmm W awwanﬁmwmmerﬁmw | mﬁwmmmm wwmm
m www mmwﬁmﬁ fﬁmmmwnm i ﬁmw wmm e
E mmmﬁ ﬁwmn S F hmnme mW mm$ww
Wmmﬂﬁmwmw 43 mwwfmmﬁmm wmwwmmmmmmmmwmmmMmmmm eEE
BEpLE wm BoEEE vIEET:REELERLREREELETEcS
w%mmm  # mm mmmm mmwmwwmmmmmWnnm MWWWW mv
memm fmmww ek : mwm.ﬂmi m wmm%
R LI AL 4 4 o w
mm@mwmm JrE” munmﬁmm,m mm.,wwmmm,mwnw T\ m“mﬂw nm._s
§ L EES .m mw R m_w?ﬁﬁ me s PEpEETT .m
mmw 14 _w fmw%mmwﬂwmfm m,ww,m rﬁ@ nmmfﬁ hwmmwmmm



269 Calling Attention to a

[20 NOV. 1983 ]

Matter of Uigent Public 270
Importance

Pegmm & um awnt geg g | ©or &, W@ wwwi F1 gawar g,

Heg i femT FT Q@ ETH 9, F
WRE, #t mesmed @i s Ay
aifcer g% @1 7@ ! s faw
a5t f= 55 " @17 of IEm
aifcer & G 41 =Y
‘T‘IGTQ'TWW?%&"{'%‘I‘Z‘

wﬂma-rg—m aﬁ‘?asawm
aifTar =t a1 @91 @ €, §e1 &l
aw wwl qEAT @ | &g afgudE A
g gRW W wE  S[OrE T &TE
g

‘gt FT T g5 FT W,
afgy & a7 35" & 1"

T & T @ A AW FC, FAA
gy & a7 o FTHT AT &T T
UY qga § afgudAEy 28 0 ¥ 5w A
s f&T gW g, WO 9T 2
BY & @ 9T &R g ¢ qwaa‘ﬁ?
gaIT wemieal @ o, T
T wE wEa, «aﬁ‘fmm
T u% g W SAaT § [Rw % o
HTT § 1 FWI swet aearEl &
HFLTHTT FPamET @it FEEEA M s
T Hg1 Y W At G | ) d
SET W @@ WAIR 41 WEEST @Al
‘“ra?fg‘lzmnr qr WETEST FEET
frw wgr 8 w”ts'ﬁTwmﬂg’rm
s e AgT g g | S gH
WEWA Ui WA GET 9% wger T
Pomd wr weagw g af ¥ wwwar £
o wg " 0T agT a9 IWL T AWAT |
o sl e sTET wiwE
z’fasmzn’arwam@rwfﬂﬁ
SE g | TEH G T Og WIEAT ST g L
fez P Carme sz g @ TwEt
07 &t Wsl # oA En E Tew
mt"rwwvﬁn:wmgr,
faoey =t @< gf, s wfwet v,
WﬁTﬁ’ﬂTﬁ"‘ﬁfﬂﬁWﬂi
arr off 57 72T 2 | ged ThEw amw

|

f"‘TIT m‘ra*h-.mw-ﬂa?wz
Zit S wgt Feedt @ ) gwre g A
ITW ng g Te Paww w1 dar s<ar
& g 931 &Y ATeT g gy wrwy w
3 2 = Poem gams g, &
Wz wEl g wtaw fmewm mia w
FrwiFr ft sl TE W @ feew
CERE I U Tl ok g o O ol
A% §R &1 W16 W g, TEET T
FET 'R | UF FWT & g, g
aﬁc‘er"—rtz’ aﬁaﬁ‘m

lir-f;r q«Tm”rglmﬁra‘wrc‘
wC-WT BT VG, WN ET W 1 WT
TET Um e SHedl faw mw #w

Ue sEA W w7 w0 feEw @
aF gaa e g & wiEl & gwr 1
g AW AT g ) WA IE wer faw
UEw ag W eI I e,  waAr
frm:rmzfa.wmrnrrum‘

srEgT Tl Tl ) few
¥t wET &, T A I
ST 8 f‘l‘r-'lfﬁa"raﬁ
:r'*fﬁ g o, TER %

et g 1 feerfear w1 s
ﬂg‘fﬁgit?mfﬁmﬁ- a‘
mwnrﬁ'r-r‘fﬁf-@
= Sfs- gid g ... (=) |

o& Wy wEe cfewee oft Wt

ﬁ’

3

e ...

st ow vy Peww . femwz Al
g feradft et gf o, fedmr &
femm Parmm @M @ W4 | W W TR
a-q'r-rr-rarg’,hﬁrmm#m
2 T8z oat e Wsw, TEr &R
Tewar  fuw wd, @ AFER T
fawitenr #1 9t F1 @it F7=77 77 |
uz geww PEUCE w1 AW WX @ Y-



271 Calling Attentionto a [ RAJYA SABHA ] Matter of Urgent Public 272

sy 7 =g Faraer]

sl armedy ff wgd S0 |

™ werl % gq W ST HWIR
AT g ) UEEE |

THE VICE-CHAIRMAN [DR.
(SHRIMATI) SAROJINI MAHISHI]: Hon.
Minister.

SHRI K. P. SINGH DEO: How much time
do I have, Madam?

SHRI PARVATHANENI UPENDRA
(Andhra Pradesh): If you can reduce the

prices, you can have as much time as you
like.

SHRI K. P. SINGH DEO: That I cannot
guarantee.

THE VICE-CHAIRMAN [DR.
(SHRIMATI) SAROJINI MAHISHII:
There is no restriction for you.

Importance

SHRI S. W. DHABE: Ho,w can there be a
time limit for you?

PROF. C. LAKSHMANNA: We only want
a limit for the prices.

SHRI K. P. SINGH DEO: First of all,
Madam, I am extremely grateful to the hon.
Members of both the sides for their keen
interest in this subject which, as they have
already mentioned, is a very important subject
because it hits every single Indian, every
single consumer and it has an overall effect
not only on the economy but also the
production of various commodities, including
the essential commodities. It has also a
bearing on the economy of the country as
well as on our policies, plans and program-
mes.

I would like, at the outset, to state that the
points made by the hon. Members will be
given highest consideration and we shall
examine them in the letter and spirit in which
they have enounciated them here and who-
ever practicable, we shall try to benefit from
their points.

Practically, all shades of opinion from both
sides of the House have been started and
Members have given their inferences,
observations and drawn  conclusions
according to their shades of opinion and the
ideological concepts which they follow.
Therefore, that also has to be taken into
consideration.

The debate started off as a Calling-
Attention motion on the situation arising out
of the steep rise in prices of essential
commodities, but in the wisdom of the
Chairman of the House the entire gamut of
rise in prices was to be discussed and in the
process the entire planning process and the
political philosophy and whatever takes place
during elections was also brought in. I shall
try to confine myself. Madam?, to the main
essential commodities and, wherever possible,
shall try to meet the various points which are
relevant to the subject, but
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wherever debating points have been sought to
be scored, I shall try to avoid them.

As I have mentioned at the outset, there had
been improvement in the price situation in
1984-85 over 1983-84 and I have also given
the figures. Prof. Lakshmanna wanted to
know why all the rise in the prices which has
been stated in some documents, which also I
have admitted to a certain extent. What I had
mentioned was that the wholesale price index
has moved on two per cent during the last 13
weeks, and this is brone out by figures—and I
have checked it up as he had wanted me to
check it up. In fact, the wholesale price index
is 358.7 at the week ending 2nd November
1985 as compared to 365.9 on 3rd of August.
So. there is no variation in what I have said in
my opening remarks, and this I say after
checking up.

While Mr. Chaturanan Mishra was
speaking on the abnormal situation which is
being created, there was a mild walk-out
including his own leader, Mr.
Kalyanasundaram. 1 don't know whether it
was in protest against . . .

SHRI M. KALYANASUNDARAM
(Tamil Nadu): It was suddenly imposed on
us by the Chairman.

SHRI K. P. SINGH DEO: I don't know
what was going on in your mind. I can only
infer like the hon. Members have been
inferring from various situations. You walked
out at a time when your own Member was
speaking. So, I don't know whether it was due
to something from the Chair or something that
the Member was saying. Anyway, I leave it to
the imagination of the honourable House.

PROP. C. LAKSHMANNA: That was
before the Member spoke.

SHRI K. P. SINGH DEO: He had also
mentioned the question of surpluses and
lack of godowns, that
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procurement has been good but there has
been price rise. He also mentioned that in the
public distribution system there has been a
shortfall as compared to 1982, that in 1983
there was a shortfall and that those who are
not covered by the public distribution system
are not vocal and so, the Government is not
afraid of them and those who are not covered
by the PDS should be given a diffren-tial
living index. Then he mentioned about
capitalitistic society and the system and, at
the same time, it was quite surprising, coming
as it did from Shri Chaturanan Mishra
belonging to the party which he does, to
suggest that we should import some
mechanism of the American type. I do not
know whether he is still suffering from the
PL-480 syndrome. But it did come as a
surprise to me, especially when he also
mentioned, in the same breath, about
boycotting of foreign jjoods during the
freedom struggle. So, I was a b<t cpnfused
whether he was being ironical or whether he
was serious about importing American
high technology.

SHRI CHATURANAN MISHRA: If you
like, I can clarify it.

SHRI K. P. SINGH DEO: I think, when
you were speaking, I did not interrupt; I gave
a patient hearing. I allowed you to draw your
own conclusions, your own inferences and
make your own observations.

SHRI PARVATHANENI UPENDRA: But
you are provoking him now to reply.

SHRI K. P. SINGH DEO: I did not get
provoked. Why should he get provoked?; I do
not think, my intention is to provoke him at
all.

SHRI S. W. DHABE: The intention is
obvious.

SHRI K. P. SINGH DEO: Then, he also
wanted to know why sugar prices have been
increased -and why vanaspati prices have
been increasing. He mentioned about
coconut oil.
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jute. And he also mentioned about the market
forces being allowed to function and that,
therefore, the prices were increasing. He also
mentioned about artificial scarcity being
created by the suppliers and that, therefore,
the prices were going up. At a time when
there is food in plenty, I do not think there is
any artificial scarcity. If he points out the
specific areas, we could examine where such
artificial scarcity was prevalent. And we
should like to take stringent and punitive
action there through the help of the State
Governments.

Then he mentioned about foreign trade, the
policy being disastrous. The present policy
which we are following, he claimed, was
disastrous and that blackmarketeers and
smugglers were having a field day. Then he
again came back to having a dual pricing
index and a living index for the poor farmers
and the people under the public distribution
system. And then he also mentioned that the
wholesale trade should be nationalised.

Then,  Shrimati  Kanak  Mukherjee
mentioned the "Ancient Mariner", "Water,
water everywhere, but not a drop to drink".
Well. 1 do. not think that is an appropriate
analogy of what we have. That is not exactly
the position. There is no dearth of the
availability of foodgrains anywhere in any of
the States. We have just had a review held
here in Delhi of the entire public distribution
system where all the State Food Ministers and
the Civil Supplies Ministers were present just
before the session of Parliament. There have
been certain drawbacks or delays in certain
movements, but there has been no complaint
of any non-availability of food anywhere, in
any of the areas.

SHRIMATI KANAK MUKHERIJEE:
People do not have the purchasing power.
That was my point.

Importance

SHRI K. P. SINGH DEO: She said, people
were starving. She said, she had seen reports
in some of the news magazines and papers. I
think, she wa, referring to the article in the
"INDIA TODAY" which we have seen
because I could see the language being used
was that of a quotation from the "INDIA
TODAY".

SHRIMATI KANAK MUKHERJEE: I did
quote from the "INDIA TODAY".

SHRI K. P. SINGH DEO: She mentioned
also that there was no involvement of the
majority of the people. She was also quite
ironical about the scientific achievements.
She said that there was no use of having the
Arya-bhata and such type of developments
when we had to solve other problems. She
also said in the same strain, as Shri Mishraji,
about western capitalism and feudal agencies.
The line of approach was the same.

Shri Mukhtiar Singh Malik also said
certain things about sugar magnates and
vanaspati magnates getting concessions.

Then, Shri Gurupadaswamy also made the
same points. He wanted the price front as
well as the economic front to be tackled. He
said that the statement was a camouflage to
concede defects and difficulties and.
therefore, he wanted clarifications. Then Shri
Patil and Shri Rameshwar Thakur have
adequately replied to his points and his philo-
sophy.

Then Shri Rafique Alam mentioned about
jute growers. We will take a look into that
matter. Then Prof. Lakshmanna, I have
already mentioned. Shri Gurupadasamy is not
here. He informed me that he will be
attending an important meeting. Dr. Shyami
Sundar Mohapatra, I am glad he is here. He
spoke very eloquently and wanted the House
to believe that because we could not sell our
wheat anywhere and that is why -we
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are dumping it on the poor scheduled castes,
scheduled tribes and the weaker sections of
the society. Yet after giving a compliment to
our young and dynamic Prime Minister which
he mentioned as such in the same breath, he
said that we are just dumping this wheat as
there is no way out to sell. This could not be
more far from the truth.

If I were to quote some excerpts from the
Finance Minister's statement made yesterday
in this House on the measures to be taken in
the context of the surplus food, he opined:

"The House is aware of the com
mitment of this Government to the
amelioration of the lot of the
weaker and the vulnerable sections of the
society. Then Annual Plan for 1985-86 and
the Seventh Five Year Plan as approved
recently by the National Development
Council fully reflect our concern for the
welfare of these sections."

Not only the Seventh Plan but the two
previous plans—4th Plan and 6th Plan were
all committed for amelioration of the weaker
sections of the society. The RLGEP and
NREP which went up by another name—food
for work programme as well as getting under
cover more and more people in creating
permanent assets in the rural areas through
these programmes is sought to be done by this
very scheme which was announced yesterday.
To pooh-pooh the idea that we are just
dumping this wheat on poor, unfortunate
tribals, weaker sections and more vulnerable
sections of the society, I think, is very unkind
to them: as well as to the Government.

The point made by Shri Mishra for having
preferential or differential rate*—as hon
Members are aware that —<-it will be sold to
the weaker sections of -the society at Rs. 1.50
perkg. as isbeing done in the NREP
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and RLGEP. Otherwise, it will upset the food
for work programme if we sell it at a lesser
price. It will be sold in the open market at
Rs. 1.75perkg. to the ration card holders.
They can even take unlimited stocks. As 1 said
earlier, the Food and Civil Supplies
Ministers from, the States had come to
Delhi to attend ' the Advisory
Committee  meeting. There also it was strassed
that  the very fact of the public distribution
system must be strengthened and expanded. In
the Seventh Five Year Plan also, it has
been mentioned in the Finance Minister's
statemet and ] would not like to go over it again.
In the Seventh Plan adequate provision has
been made for not only strengthening the public
distribution system, but also augmenting it
to have a wider coverage so that the
price mechanism is -maintained by the Gov-
ernment and in the public distribution system,
since it has to be implemented by the State
Governmtants, the State Governments are
being helped in number of ways and a number
of steps have been taken to help the State
Governments to improve the public
distribution system. Sonne of them  have
been included in the Seventh Plan and
discussions are also going on with them so that
not only the public distribution  system
will be strengthened  but  punitive and
deterrent action will also be taken under the
Essential Commodities Act against people who
are indulging in unfair trade practices,
profiteering and black marketing which I think is
the essence of the suggestion of the hon'ble
members of both sides. There is no quarrel as
far as that is concerned. Apart from wheat,
there are predominantly rice eating areas also.
There also the Finance Minister has come out
with the scheme with which other concerned
Ministries ~ will also be associated  and even
rice will be sold at subsidised rates. Now
the question of exports which had been
raised. Our Prime Minister has made it
abundantly clear and Government has taken a
deliberate decision that
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we will export but not at a price lower than
what is being offered to our people i.e., less
than the issue price which is Rs. 1.72 paise
"and it will only be exported under conditions
where we would require equal value of
commodities which will help in our food
production ie. in a way to achieve self-
sufficiency and self-reliance even in the food
front.

Now, the twin objectives of self-
sufficiency and self-reliance has been the
corner stone and the emphasis has been on
them in all our plans as far as food is
concerned.( (Interruptions). You have the
figures. You know, whether we are in a
position to export food. Whether we are self-
sufficient or not, it is for you to infer from
this.

SHRI SUSHIL CHAND MOHUNTA:
Why are you harping on this twin objective?

SHRI K. P. SINGH DEO: May I say what I
would like to say? I have been hearing what
you have to say or your colleagues have had
to say. Why don't you allow me what I want
to say or I have to say what you want me to
say. Now so much has been said about the
price rise of the essential commodities. The
main reason for our taking a deliberate deci-
sion to allow price rise in these essential
commodities i.e. sugar paddy, wheat, as well
as edible oils is the question of our increasing
production, giving incentive to farmers to get
a remunerative price which will help in our
overall production, in reducing our import of
various commodities like essential oils, edible
oils as well as sugar which we had to resort to
because of the unremiu-nerative price in the
sugar cane field which had brought down the
acreage of sugar cane by more than 13 per
cer<t and the availability o,f sugarcane for
sugar crushing by diversion to other fields.
Therefore, as recommended by the
Commission on Agriculture Cost andi Prices,
the rate for

Importance

the statutory minimum price which is always
linked with the public distribution and the
price structure. We have agreed with the
recommendations of the CACP in having Rs.
16.50 per quintal rate of sugarcane and to
improve the liquidity of the millers so that
there is more money available for them to
purchase and give to the farmers at about Rs.
24 per quintal. Because the State-advised
prices are higher than the statutory minimum
prices and also what is available in the market.
That is why the levy percentage was reduced
from 65 per cent to 55 per cent. I will give a
simple calculation, Madam. Our monthly
requirement of sugar under the public
distribution system is 3.13 lakh tonnes. Now
annually that comes to a little more than 37
lakh tonnes. In addition we have to festivals,
and we have the defence requirements. It all
adds to about 40 lakh tonnes. Our production
was a little more than 60 lakh tonnes. The ratio
of 40 to 60 is 2:3. Therefore, it was 65 and 35
per cent; that is, levy sugar 65 per cent and
non-levy or open market sugar 35 per cent.
This year due to various measures taken by the
States Governments and the Central
Government  fof~ increasing sugarcane
production as well as sugar production such as
modernisation of mills, to which some hon.
Members referred—I think someone from the
AIADMK mentioned it—the production is
expected to be higher. From the Sugar
Development Fund we are also giving funds
for the modernisation of sugar mills so that the
efficiency increases and the recovery also
improves. Therefore, we are expecting about
and more than 65 lakh tonnes this year and we
hope to reach the peak figures of 1982-83 and
1983-84 in the coming years. Therefore, for
the first time, we have taken the opportunity of
declaring the price even for the next year, that
is, Rs. 17 per quintal of sugarcane. Since there
will be more production, and the requirement
is only about 40 lakh tonnes, this can be net
by a percen-
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tage ratio of 55 to 45. And with easier
availability of sugar in the open market, there
will be more liquidity with the mills and
prompt payments to farmers. Therefore, the
farmers, the producers, for whom all sections
of the House are most concerned, would be
able to get encouragement and incentive for
more production and there will be no
diversion of sugarcane to other things.

The same is the case with edible oils also. |
think the hon. Members would like us to be self-
reliant rather than fall into the import trap. Wher-
ever there is shortage in our production, we have
to meet the consumption or the demand position
by selective imports. This can at best be a
temporary measure because I don't think it would
be desirable for the country, nor is it financially
possible for the country, to always depend on
this import, when our vital foreign exchange has
also to be conserved. Therefore, we have taken a
deliberate decision, considered decision, that to
help the indigenous farmers, we must not only
bring down the import content of the edible oil
from, 60 to 50 per cent, but we must also _ raise
the price of mustard, groundnut and every other
oil seeds and the oily which go into the making of
vanaspati and other edible oils. Therefore, it is a
deliberate decision to encourage the farmers at
one end and secondly, to reduce our import
liabilities so that the country is in a better
financial condition. I don't think there is any
short-cut to achieving this nor is there any easier
way of getting out of this syndrome. We shall
have to suffer for some time. If we have to reach
selfsufficient, if we have to reach self-reliance on
our own steam, I think we shall have to tighten
our belts. Therefore, we have also to give
incentive and encouragement to the producer
who is the farmer.

In regard to wheatand rice the same
ethos is there. We are trying to
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develop better areas for edible oils so that we
reach self-sufficiency. In the Seventh Plan the
thrust is on developing' the eastern region and
other regions as was done for wheat which
became a bumper crop because of the support
price which the Government had deliberately
taken to encourage wheat production, the
same is the case now that in the Seventh Plan
period the Government has taken a concerted
action and a deliberate decision to encourage
pulses, edible oil-seed prices and indigenous
edible oil and other cash crops so that the
farmers are encouraged into going in for other
cash crops also. These are the twin objectives
why we have taken a conscious decision of
raising the prices of some of the commodities
at this stage so that the farmers are in a better
position to know what the prospects of their
agricultural products will be, whether it will
be remunerative to them, whether it will be
worthwhile for them to go in for a particular
crop so that they achieve self-sufficiency and
self-reliance in that held.

Shri Chaturanan Mishra asked why the
PDS has come down. It was for the simple
fact that in 1982-83 there was a severe
drought for which there was more than the
usual off-take of the PDS and in 1983-84
because of good harvest and good crop the
availability of foodgrains improved and
foodgrains was available in the open market
and, therefore, the PDS also came down.

Shrimati Mukherjee had said that she had
to pay Rs. 7.80 for sugar. The average price at
which sugar is available in Delhi is Rs. 7.30
because of certain octroi and other taxes—
sugar comes to Delhi from U.P. If the
honourable Member paid more than the price
at which it should be available, if she could
give me the details we would like to have it
looked into . . .

SHRI PARVATHANENI UPENDRA:
V/ill you return the money?



283 Calling attention to a

SHRI K. P. SINGH DEO: I may not be
able to return the money, but I shall certainly
have it examined since you want us to
examine it and find out why it happened

SHRIMATI KANAK MUKHERIJEE.
Actually it was my neighbour who bought 20
kgs for a function in his house, at the rate of
Rs. 7.80 and he showed me the receipt.

SHRI K. P. SINGH DEO: If I could have
the details, we shall see what action can
be taken.

One honourable Member asked why the per
capita availability of some of the important
items of consumption has gone down. On the
contrary, the per capita availability of some of
the important items of consumption like
cereals, edible oils, sugar, cloth and tea, has
gone up. In 1977 cereals 386.4, in 1984 it was
442.1; edible oils 4.1, now 6.1; sugar 6.2 kgs.
then, now it is 10.1 kg3.; cloth (metric) 13.8
metres then, now it is 14.7; tea 469 then and it
is 565 now. This is inspire of the phenomenal
rise in our population. The availability and the
offtake also imiproved. The purchas-[The
Deputy Chairman in the Chair] ing power of
the people has also improved. While the Plan
discussion was on at the NDC, the Prime
Minister in his address also mentioned that
the percentage of people living below the
poverty line in the last five years has reduced
from 47 per cent to 36 per cent and the thrust
of this Five Year Plan is to bring it down even
to 25 per cent.

5P.M.

Madam, just one point before 1 conclude and
it is this that a concerted effort has been made
and a deliberate strategy has been adopted to
encourage the edible oil producers, the
indigenous edible oil producers, to get a
miore remunerative price because the
common people, especially the weaker
sections of the society, use
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that medium rather than the other and
more expensive medium.

SHRI S. W. DHABE: The coconut prices
are falling in Kerala.

SHRI K. P. SINGH DEO: Therefore, these
are the two main features in which the entire
price rise has to be viewed and I am sure that
the honourable House will agree with me that
with this twin strategy of helping the farmer,
which is also the suggestion of the honourable
Members, and reducing the import, which is
again the suggestion of honourable Members,
and with a better and wider public distribution
system, we would be able to meet the
situation.

SHRI S. W. DHABE: You see, the prices
of coconut have come down in Kerala.

Shri K. P. Singh Deo the points made by
the honourable Members is that the stocks do
not appear in the shops and the traders are
selling them to the wholesale traders instead
of bringing them to the fair price shops. This
will be strictly monitored and this is what
exactly we have addressed the State Govern-
ments about because it is their duty to see that
the public distribution system in the States
functions properly especially in the tribal
areas and the remote areas. Therefore, we
have taken the concerted decision yesterday
that where the State Governments do not have
the requisite agencies, we would like to helo
them in that and even alternative agencies can
be pressed into service so that the State
Governments are enabled to manage them
properly and we will also take punitive and
deterrent action against those who are
indulging in unfair trade practices. Thank
you, Madam.

SHRI S. W. DHABE: 1 would like
to tell the Minister that in Kerala the
prices of coconut have come down and
they have come down from Rs. 4 to
Rs. 2.
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SHRI PARVATHANENI UPENDRA: He

is dealing with price rise and not fall in

prices!

THE DEPUTY CHAIRMAN: Now we
shall take up Special Mentions. Yes, Mr.

Ashwani Kumar.

REFERENCE TO THE SMUGGLING

OF URANIUM ORE
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